
 3907.  Re.  AM.  के  CA.  JONES,  1907  क  मम
 [Shri K.  is  Ghah)j
 (ii)  The  figures  of  expenditure re-  No.  3  by  Dr.  M.  M,  Das,  answered  on:

 lating  to  Television given  in  reply  to  the  25th  July,  1966,  have  been  check-

 =
 (a)  of  the  Unstarred  Question  ed  and  found  to  be  as  indicated  below:
 Quention  Reply  already  given  Revised  reply

 ea  Be nae md
 ट्न्फू्  Ee  ae

 amount  of  fi  exchange  to  June  1966  co  &
 ह्  1908  टर  र Counterpart of

 it.”
 258

 flakhs  (approx.).

 component  was  Rs.  5°28  आरस  *  ars
 lakhs  (approx.)”.  prox.)

 (iii)  The  figure  of  expenditure re-  and  Subodh  Hanada,  answered  on  the
 lating  to  Television given  in  reply  to  22ng@  August,  1966,  has  been  checked
 part  (c)  of  the  Unstarred  Question  and  found  to  be  as  indicated
 No.  2888  by  8/Shri  H.  ८.  Samanta,  below:—
 Bhagwat  Jha  Azad,  उ  L  Dwivedi

 Question  Reply  already  given  Revised  reply

 “(c)  The  expeditnure  in-
 *

 Serie  ig mag  — intro-

 Bees  सिक  dene (spprox.)””

 12.00  hrs.  Mr,  Speaker:  Will  you  kindly  take
 RE;  MOTION  FOR  ADJOURNMENT  ‘your  place?

 NOTICES  (@  )
 Me  sehen  wns  te

 ee

 4  ह  .  Speaker:  May  There  are
 the  Gatien  ot Sletten

 now take  ओ
 other  adjournment  motions  also.  I

 Shri  P,  K.  Deo  (Kalshandi): द  have
 ‘have

 not
 rejected  it.  It

 cannot  be
 given  notice  of  an  adjournment
 motion,  Sir,  That  should have  pre-
 cedence.

 Table;  it  is  a  public  document  and
 everybody has  got  a  copy,  It  need
 not  be  raised now.  I  have not  taken
 any  decision on  it.

 Shri  P,  EK.  Deo:
 ae

 क
 arriving at  a  decision,  Sir?

 af  cat शाब  (पूरी): इसको  तो  लिया

 जाना:  चाहिये,  यह  बहुत  अहम  मतला  हैं



 ByppAlr  Vielatione tte,  JYAIBTHA  15  198  (Saka)
 by

 Pakistan
 (C.A.)  2910

 ft  रान  -  यादव  (वारा अं की)  :

 हीन  शर  यह  प्रश्न  उठाया  जा  चुका  हैं  t

 at
 my  i  also,

 SS
 Adjournmen
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 ‘1301  brs.
 CALLING  ATTENTION  To  MATTER

 OF  URGENT  ic

 निभाता  हूं  भौर  आना  करता  हूं  कि  गह  इल
 बारे  में  एक  पक्तम्ब  देने  की  कृपा  करें:

 “राजस्थान  सीमा  पर  पाकिस्तान

 the  location  of
 Forces in  West  Pakistan  accross  the
 Rajasthan  border.  No  unusual  con-
 centration of  Pakistani  troops  has
 taken  place  in  this  area  recently  which
 may  case us  concern.

 A  Pakistani  fighter  aircraft  violated
 Indian  gir  space  in  the  Barmer  area
 of  Rajasthan on  6th  January  1967,  A
 protest  on  this  was  lodged with  the
 Government of  Pakistan.

 I  would  like  to  assure  the  House
 that  we  are  keeping  a  close  watch  on
 al)  happenings  ®ccrosg  our  borders
 which  have  a  bearing  on  the  security
 of  our  country  and  no  measures  will
 be  spared  to  safeguard  the  territorial
 integrity of  the  country.

 a  waar  सिह  कुशवाह:  क्या  मंत्री
 महोदय  मह  बतलाने  की  कृपा  करेंगे  कि  पाकि-
 स्वान  बारा  भारतीय  कीमा  करो  डर्क  के  असन
 को  खतरा  पहुंचाने  सम्बन्धी  इस  तरह  की
 जो  बार  बार  कार्रवाइयां होती  हैं,  उसको
 देखते  हुए  क्या  शासन  इस  कार्यवाही  को
 ताशकन्द  घोषणा  के  प्रतिकूल  नहीं
 है?  यदि  मानता  है  तो  फिर  भारत  स्वयं
 ताशकंद  घोषणा  के  अन्न  से  मुक्त  यों  नहीं

 कर  सेता  है?  भौर  इसी  तरह  भारतीय  लीक
 के सामरिक  महत्व  के  स्थानों  पर  पाकिस्तानी
 हारा  जिल  तरह  की  तैयारियों  होती  हैं  Cae
 तरह  की  तैयारियां  भारत  कीओर  थे  शो

 -

 सुरक्षा  की  दृष्टि  से  क्यों  नहीं  की  आती  हैं.


